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No case of demial of social pensions to pensioners in Rajasthan has been received in the

concerned Division of the Ministry of Rural Development.

The Ceiling/estimated number of beneficiaries under IGNOAPS for the State of
Rajasthan is 7,99,636. The funds under the scheme are released on the basis of estimated/
ceiling number of beneficiaries and digitized number of beneficiaries on NSAP portal,
whichever is less. The State has digitized the data of all the estimated beneficiaries under
IGNOAPS.

States/UTs have been advised for Direct Benelit Transfer (DBT) into the bank/post
office accounts of beneficiaries. It has also been advised to States/UTs for Aadhaar
enrolment of NSAP beneficiaries and seeding the same into the bank/post office accounts

of beneficiaries.
Rehabilitation of manual scavengers

2689. SHRI BHUPENDER YADAV: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(@)  the number of manual scavengers who have been rehabilitated under Self
Employment Scheme for Rehabilitation of Manual Scavengers (SRMS) since 2013;

{(b)  the number of manual scavengers who have availed capital subsidy up to
3,25,000 and concessional loan for undertaking self-employment ventures under the

aforesaid scheme; and

{c)  what kind of alternative occupations they have ventured into under the Self

Employment Scheme?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RAMDAS ATHAWALE): (a) and (b) Details of rehabilitation
benefits provided to the identified manual scavengers under Self-Employment Scheme for
Rehabilitation of Manual Scavengers (SRMS) since 2013 upto November, 2016 are as

under:

S1. No. Rehabilitation Benefit Number of Beneficiaries
1. Onetime cash assistance of ¥ 40000/- each 11488
2. Skill development training with stipend of 13380 proposals

T 3000/- per month. sanctioned
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S1. No. Rehabilitation Benefit Number of Beneficiaries
3. Loans at concessional rate of interest with capital 1127 proposals

subsidy for undertaking such projects sanctioned
4 Capital Subsidy 538

(¢)  The Self Employment projects are sanctioned as per the option exercised by
the beneficiary. These projects include service related ventures such as taxi/auto rickshaw/
e-rickshaw, tailoring, beautician, Tent House, mobile repair, photography/video coverage,
etc., small business ventures such as readymade garments, sanitary mart, general store,
vegetable/fish/meat shop etc. and agriculture related ventures like farming, pisciculture

poultry/piggery/dairy etc.
Caste certificate to sub-castes of Gond community in U.P.

12690. SHRI VISHAMBHAR PRASAD NISHAD:
CH. SUKHRAM SINGH YADAV:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a)  whether it 1s a fact that State Government of Uttar Pradesh has submitted a
proposal to include 12 subcastes of Gond community, namely, Dhuriya, Nayak, Ojha,
Pathari, Rajgond, Pathan, Kahar, Godia, Batham, Sorhiya, Dhimar and Raikwar under the
category of Scheduled Castes;

(b) il so, the details of said sub-castes, district-wise;

(¢)  whether it is also a fact that these sub-castes are neither getting the benefits of
Scheduled Castes nor of the Scheduled Tribes as no caste certificate 1s being issued to

them; and
(d)  the corrective steps taken by the Ministry in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) and (b) No proposal has been received
from the Government of Uttar Pradesh in regard to inclusion of Dhuriya, Nayak, Ojha,
Pathari, Rajgond, Pathan, Kahar, Godia, Batham, Sorhiya, Dhimar and Raikwar communities
in the list of Scheduled Castes.

(c) and (d) Issuance and venfication of caste certificate is the responsibility of the
concerned State Government/Union Territory Administration. However, as per the
guidelines 1ssued by the Ministry of Home Affairs vide their letter No. 35/1/72-R.U. (SCT. V)

dated 02.05.1975 for 1ssuing caste certificates to members of a caste, the caste should be

TOriginal notice of the question was received in Hindi.



